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Central Board of Direct Taxes [Banking company specified Noti. No. S.O. 3595(E)] 
Central Board of Direct Taxes [Real Estate Regulatory Authority notified as ‘class of Authority’ Noti. 

No. S.O. 3615(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3659(E)] 
Central Board of Direct Taxes [Transfer of capital asset Noti. No. S.O. 3678(E)] 
Central Board of Direct Taxes [Deduction of tax Noti. No. S.O. 3679(E)] 
Central Board of Direct Taxes [Non consideration of Air India Assets Holding Limited as buyer under 

Income Tax Act Noti. No. S.O. 3680(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3681(E)] 
Central Board of Direct Taxes [Pension fund specified Noti. No. S.O. 3800(E)] 
Central Board of Direct Taxes [Pension fund specified Noti. No. S.O. 3801(E)] 
Central Board of Direct Taxes [Partial modifications in notification Noti. No. S.O. 3814(E)] 
Central Board of Direct Taxes [Deduction of tax Noti. No. S.O. 3815(E)] 
Central Board of Direct Taxes [Pension fund specified Noti. No. S.O. 3881(E)] 
Central Board of Direct Taxes [‘Gujarat Electricity Regulatory Commission’ Noti. No. S.O. 3882(E)] 
Central Board of Direct Taxes [Exempted persons Noti. No. S.O. 4207(E)] 
Central Board of Direct Taxes [Punjab State Electricity Regulatory Commission Noti. No. S.O. 

4263(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4484(E)] 
Central Board of Direct Taxes [Chandigarh Pollution Control Committee Noti. No. S.O. 4523(E)] 
Central Board of Direct Taxes [Madhya Pradesh Pollution Control Board Noti. No. S.O. 4524(E)] 
Central Board of Direct Taxes [Gujarat State Aids Control Society Noti. No. S.O. 4525(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4530(E)] 
Central Board of Direct Taxes [Arm&apos;s length price for Assessment Year 2021-2022 Noti. No. 

S.O. 4586(E)] 
Central Board of Direct Taxes [Pension fund specified Noti. No. S.O. 4592(E)] 
Central Board of Direct Taxes [Amendment in notification number S.O. 3847(E) Noti. No. S.O. 

471(E)] 
Central Board of Direct Taxes [Haryana State Legal Services Authority Noti. No. S.O. 4841(E)] 
Central Board of Direct Taxes [Jeevan Akshay-VII Plan of the Life Insurance Corporation of India 

Noti. No. S.O. 5056(E)] 
Central Board of Direct Taxes [Amending Protocol for the Agreement between the Government of the 

Republic of India and the Government of the Kyrgyz Republic Noti. No. S.O. 5094(E)] 
Central Board of Direct Taxes [e-Verification Scheme, 2021 Noti. No. S.O. 5187(E)] 
Central Board of Direct Taxes [Faceless Appeal Scheme, 2021 Noti. No. S.O. 5429(E)] 
Central Board of Direct Taxes [Special Court for the State of Tripura designated under IT Act, 1961 

Noti. No. S.O. 58(E)] 
Central Board of Direct Taxes [Chief Executive Officer, Center for e-Governance, Government of 

Karnataka specified under IT Act, 1961 Noti. No. S.O. 640(E)] 
Central Board of Direct Taxes [Faceless Assessment (1st Amendment) Scheme, 2021 Noti. No. S.O. 

741(E)] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000917571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000917572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000917572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003001981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000919384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000919385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000919386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000919386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003001982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001071117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001071118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000925468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001071119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001071120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001071121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000967065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000967067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000967067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003001983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000967068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000967069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000967070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001932917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000973214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000973214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000973215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000746227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000746227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000981457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000988259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000988259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000988260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000988260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000988261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001008203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000826364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000826364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000914129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000914129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000753756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000753756


 - 75 - 

© EBC Publishing Pvt Ltd 

Central Board of Direct Taxes [Amendment in notification number S.O. 3265(E) Noti. No. S.O. 
742(E)] 

Central Board of Direct Taxes [Haryana State Pollution Control Board notified Noti. No. S.O. 813(E)] 
Central Board of Direct Taxes [Amednment in notification number S.O. 3847(E) Noti. No. S.O. 

964(E)] 
Central Board of Direct Taxes [Partial modifications in notification number S.O. 4805(E) Noti. No. 

S.O. 966(E)] 
Central Board of Direct Taxes [Income-tax (1st Amendment) Rules, 2022 Noti. No. G.S.R. 15(E)] 
Central Board of Direct Taxes [Income-tax (3rd Amendment) Rules, 2022 Noti. No. G.S.R. 229(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 231(E)] 
Central Board of Direct Taxes [Income-tax (2nd Amendment) Rules, 2022 Noti. No. G.S.R. 24(E)] 
Central Board of Direct Taxes [Income-tax (5th Amendment) Rules, 2022 Noti. No. G.S.R. 252(E)] 
Central Board of Direct Taxes [Income-tax (6th Amendment) Rules, 2022 Noti. No. G.S.R. 256(E)] 
Central Board of Direct Taxes [Securities Transaction Tax (1st Amendment), Rules, 2022 Noti. No. 

G.S.R. 25(E)] 
Central Board of Direct Taxes [Income-tax (7th Amendment) Rules, 2022 Noti. No. G.S.R. 274(E)] 
Central Board of Direct Taxes [Income-tax (8th Amendment) Rules, 2022 Noti. No. G.S.R. 275(E)] 
Central Board of Direct Taxes [Income-tax (9th Amendment) Rules, 2022 Noti. No. G.S.R. 307(E)] 
Central Board of Direct Taxes [Income-tax (10th Amendment) Rules, 2022 Noti. No. G.S.R. 309(E)] 
Central Board of Direct Taxes [Income-tax (11th Amendment) Rules, 2022 Noti. No. G.S.R. 325(E)] 
Central Board of Direct Taxes [Income-tax (12th Amendment) Rules, 2022 Noti. No. G.S.R. 339(E)] 
Central Board of Direct Taxes [Income-tax (13th Amendment) Rules, 2022 Noti. No. G.S.R. 341(E)] 
Central Board of Direct Taxes [IT (Fourteenth Amendment) Rules, 2022 Noti. No. G.S.R. 343(E)] 
Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2022 Noti. No. G.S.R. 346(E)] 
Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2022 Noti. No. G.S.R. 404(E)] 
Central Board of Direct Taxes [Income-tax (17th Amendment) Rules, 2022 Noti. No. G.S.R. 455(E)] 
Central Board of Direct Taxes [Income-tax (18th Amendment) Rules, 2022 Noti. No. G.S.R. 458(E)] 
Central Board of Direct Taxes [Income-tax (19th Amendment) Rules, 2022 Noti. No. G.S.R. 463(E)] 
Central Board of Direct Taxes [Income-tax (20th Amendment) Rules, 2022 Noti. No. G.S.R. 482(E)] 
Central Board of Direct Taxes [Income-tax (21st Amendment) Rules, 2022 Noti. No. G.S.R. 524(E)] 
Central Board of Direct Taxes [Income-tax (22nd Amendment) Rules, 2022 Noti. No. G.S.R. 537(E)] 
Central Board of Direct Taxes [Corrigendum Noti. No. G.S.R. 582(E)] 
Central Board of Direct Taxes [Income Tax (Twenty Third Amendment) Rules, 2022 Noti. No. G.S.R. 

610(E)] 
Central Board of Direct Taxes [Income-tax (24th Amendment) Rules, 2022 Noti. No. G.S.R. 622(E)] 
Central Board of Direct Taxes [Income-tax (25th Amendment) Rules, 2022. Noti. No. G.S.R. 632(E)] 
Central Board of Direct Taxes [Income-tax (26th Amendment) Rules, 2022 Noti. No. G.S.R. 634(E)] 
Central Board of Direct Taxes [Income-tax (27thAmendment) Rules, 2022 Noti. No. G.S.R. 636(E)] 
Central Board of Direct Taxes [Income-tax (28th Amendment) Rules, 2022 Noti. No. G.S.R. 647(E)] 
Central Board of Direct Taxes [Income-tax (29th Amendment) Rules, 2022 Noti. No. G.S.R. 677(E)] 
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Central Board of Direct Taxes [Income-tax (30th Amendment) Rules, 2022 Noti. No. G.S.R. 697(E)] 
Central Board of Direct Taxes [Income-tax (31st Amendment) Rules, 2022 Noti. No. G.S.R 709(E)] 
Central Board of Direct Taxes [Income-tax (32nd Amendment) Rules, 2022 Noti. No. G.S.R. 733(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 769(E)] 
Central Board of Direct Taxes [Faceless Jurisdiction of Income-tax Authorities Scheme, 2022 Noti. 

No. S.O. 1400(E)] 
Central Board of Direct Taxes [Effective date under Benami Act notified Noti. No. S.O. 1440(E)] 
Central Board of Direct Taxes [International Financial Services Centres Authority Noti. No. S.O. 

145(E)] 
Central Board of Direct Taxes [e-Assessment of Income Escaping Assessment Scheme, 2022 Noti. 

No. S.O. 1466(E)] 
Central Board of Direct Taxes [Faceless Inquiry or Valuation Scheme, 2022 Noti. No. S.O. 1468(E)] 
Central Board of Direct Taxes [Non application of section 206C (1G) Income-tax Act, 1962 Noti. No. 

S.O. 1494(E)] 
Central Board of Direct Taxes [Kotak Infrastructure Debt Fund notified Noti. No. S.O. 1536(E)] 
Central Board of Direct Taxes [List of notified country under Section 89A IT Act, 1961 Noti. No. 

S.O. 1568(E)] 
Central Board of Direct Taxes [e-Dispute Resolution Scheme, 2022 Noti. No. S.O. 1642(E)] 
Central Board of Direct Taxes [Rajasthan Electricity Regulatory Commission notified Noti. No. S.O. 

1769(E)] 
Central Board of Direct Taxes [National Bank for Financing Infrastructure and Development notified 

Noti. No. S.O. 1825(E)] 
Central Board of Direct Taxes [Sri Sharada Institute of Indian Management Research Foundation 

Trust, New Delhi approved Noti. No. S.O. 1875(E)] 
Central Board of Direct Taxes [Gujarat Real Estate Regulatory Authority notified Noti. No. S.O. 

1881(E)] 
Central Board of Direct Taxes [SEEPZ Special Economic Zone Authority notified Noti. No. S.O. 

1882(E)] 
Central Board of Direct Taxes [Corrigendum Noti. No. S.O. 192(E)] 
Central Board of Direct Taxes [Assam Electricity Regulatory Commission Noti. No. S.O. 193(E)] 
Central Board of Direct Taxes [Listing of Countries and specified territories for the purpose of section 

47 of the Income-tax Act, 1961 Noti. No. S.O. 1951(E)] 
Central Board of Direct Taxes [Tamilnadu Construction Workers Welfare Board Noti. No. S.O. 

1977(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1(E)] 
Central Board of Direct Taxes [Amendment to Notification No. 30 of 2021 Noti. No. S.O. 2161(E)] 
Central Board of Direct Taxes [Faceless Penalty (Amendment) Scheme, 2022 Noti. No. S.O. 2425(E)] 
Central Board of Direct Taxes [Amendment to Notification no. S.O. 118(E) Noti. No. S.O. 2426(E)] 
Central Board of Direct Taxes [Authorisation to act as Prescribed Income-tax Authority Noti. No. 

S.O. 2432(E)] 
Central Board of Direct Taxes [e-advance rulings Scheme, 2022 Noti. No. S.O. 248(E)] 
Central Board of Direct Taxes [National Biodiversity Authority Noti. No. S.O. 2501(E)] 
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Central Board of Direct Taxes [Provisions relating to eligible investment fund, modified Noti. No. 
S.O. 2602(E)] 

Central Board of Direct Taxes [Amendment to the Notification no. S.O. 1790(E) Noti. No. S.O. 
2735(E)] 

Central Board of Direct Taxes [Transfer of Capital Assets Noti. No. S.O. 2754(E)] 
Central Board of Direct Taxes [Deduction of tax Noti. No. S.O. 2777(E)] 
Central Board of Direct Taxes [Special Courts Noti. No. S.O. 2887(E)] 
Central Board of Direct Taxes [Specifying Sovereign wealth fund Noti. No. S.O. 2910(E)] 
Central Board of Direct Taxes [Arm&apos;s length price for assessment year Noti. No. S.O. 2928(E)] 
Central Board of Direct Taxes [Income arising to Constitution of National Skill Development 

Corporation Noti. No. S.O. 294(E)] 
Central Board of Direct Taxes [Virtual digital assets Noti. No. S.O. 2958(E)] 
Central Board of Direct Taxes [Virtual digital assets Noti. No. S.O. 2959(E)] 
Central Board of Direct Taxes [Uttar Pradesh Electricity Regulatory Commission Noti. No. S.O. 

3105(E)] 
Central Board of Direct Taxes [Bihar Electricity Regulatory Commission Noti. No. S.O. 3142(E)] 
Central Board of Direct Taxes [Amendment to Notification No. S.O. 2817(E) Noti. No. S.O. 3148(E)] 
Central Board of Direct Taxes [Odisha Electricity Regulatory Commission Noti. No. S.O. 3315(E)] 
Central Board of Direct Taxes [CPPIB Credit Investments VI Inc Noti. No. S.O. 3324(E)] 
Central Board of Direct Taxes [Amendment in notification number S.O. 3952(E) Noti. No. S.O. 

345(E)] 
Central Board of Direct Taxes [West Bengal Electricity Regulatory Commission, Kolkata Noti. No. 

S.O. 357(E)] 
Central Board of Direct Taxes [Telangana State Pollution Control Board Noti. No. S.O. 3616(E)] 
Central Board of Direct Taxes [Amendment to Notification No. S.O. 986(E) Noti. No. S.O. 3652(E)] 
Central Board of Direct Taxes [Submission of Documents to the Employer Noti. No. S.O. 3703(E)] 
Central Board of Direct Taxes [Record of Covid-19 related documents Noti. No. S.O. 3704(E)] 
Central Board of Direct Taxes [Record of Covid-19 related documents Noti. No. S.O. 3705(E)] 
Central Board of Direct Taxes [Qatar Holding LLC Noti. No. S.O. 3707(E)] 
Central Board of Direct Taxes [INQ Holding LLC Noti. No. S.O. 3828(E)] 
Central Board of Direct Taxes [CPPIB India Private Holdings Inc Noti. No. S.O. 3867(E)] 
Central Board of Direct Taxes [Applicability of Section 206C (1G) of Income Tax Act, 1961 Noti. 

No. S.O. 3878(E)] 
Central Board of Direct Taxes [All Chief Judicial Magistrate Courts of the State of Chhattisgarh 

designated as Special Courts Noti. No. S.O. 3930(E)] 
Central Board of Direct Taxes [Andhra Pradesh Pollution Control Board Noti. No. S.O. 4001(E)] 
Central Board of Direct Taxes [Central Registry of Securitisation Asset Reconstruction and Security 

Interest of India Noti. No. S.O. 4154(E)] 
Central Board of Direct Taxes [Haryana Electricity Regulatory Commission Noti. No. S.O. 4155(E)] 
Central Board of Direct Taxes [Pension fund specified Noti. No. S.O. 4872(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4893(E)] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001161142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001161142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001170996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001170996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001170997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001170998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001179806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001179808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001179813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001043765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001043765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001230787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001187502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001192647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001192647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001192648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001192649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001206573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001206574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001043766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001043766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001043768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001043768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001221139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001221140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001228261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001228262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001228263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001228264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001229438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001229439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001229440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001229440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001234766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001234766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001234768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001250755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001250755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001250756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001279514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001932920


 - 78 - 

© EBC Publishing Pvt Ltd 

Central Board of Direct Taxes [Kerala State Electricity Regulatory Commission notified Noti. No. 
S.O. 4936(E)] 

Central Board of Direct Taxes [HP Electricity Regulatory Commission Noti. No. S.O. 4944(E)] 
Central Board of Direct Taxes [Krea University, Sricity, Chittoor, A.P. approved as University, 

college or institution Noti. No. S.O. 5070(E)] 
Central Board of Direct Taxes [Pension fund specified Noti. No. S.O. 5080(E)] 
Central Board of Direct Taxes [Special Courts designated Noti. No. S.O. 5248(E)] 
Central Board of Direct Taxes [Public Investment Fund specified Noti. No. S.O. 5345(E)] 
Central Board of Direct Taxes [Regional Air Connectivity Fund Trust Noti. No. S.O. 73(E)] 
Central Board of Direct Taxes [Approval of Sri Shankara Cancer Foundation, Bangalore under the 

category of University, College or other institution for Scientific Research Noti. No. S.O. 985(E)] 
Central Board of Direct Taxes [Income-tax (3rd Amendment) Rules, 2023 Noti. No. G.S.R. 118(E)] 
Central Board of Direct Taxes [Income-tax (4th Amendment) Rules, 2023 Noti. No. G.S.R.227(E)] 
Central Board of Direct Taxes [Income-tax (10th Amendment) Rules, 2023 Noti. No. G.S.R. 452(E)] 
Central Board of Direct Taxes [Income-tax (11th Amendment) Rules, 2023 Noti. No. G.S.R. 457(E)] 
Central Board of Direct Taxes [Income-tax (12th Amendment) Rules, 2023 Noti. No. G.S.R. 514(E)] 
Central Board of Direct Taxes [Income-tax (13th Amendment) Rules, 2023 Noti. No. G.S.R. 519(E)] 
Central Board of Direct Taxes [Income-tax (14th Amendment) Rules, 2023 Noti. No. G.S.R. 579(E)] 
Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2023 Noti. No. G.S.R. 595(E)] 
Central Board of Direct Taxes [Income tax Amendment (Sixteenth Amendment), Rules, 2023 Noti. 

No. G.S.R. 604(E)] 
Central Board of Direct Taxes [Income-tax (17th Amendment) Rules, 2023 Noti. No. G.S.R. 607(E)] 
Central Board of Direct Taxes [Income tax (Eighteenth Amendment), Rules, 2023 Noti. No. G.S.R. 

615(E)] 
Central Board of Direct Taxes [Income-tax (1st Amendment) Rules, 2023 Noti. No. G.S.R. 91(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 95(E)] 
Central Board of Direct Taxes [Agreement between India and Chile on elimination of double taxation 

Noti. No. S.O. 2059(E)] 
Central Board of Direct Taxes [Centralised Processing of Equalisation Levy Statement Scheme, 2023 

Noti. No. S.O. 614(E)] 
Ministry of External Affairs [Noti. No. S.O. 1220] 
Ministry of External Affairs [Noti. No. S.O. 2739] 
Ministry of Finance [Integration of CKYCRR with databases of other authorities and Aadhar 

Authentication Noti. No. S.O. 5034(E)] 
Ministry of Labour [Noti. No. L.-3006] 
Ministry of Labour [Noti. No. IR-26(74)] 
Ministry of Labour [Noti. No. S.R.O.-372] 
Ministry of Labour [Noti. No. LC(637)2009/Vol. I/203] 
Ministry of Labour [Noti. No. S.O. 324(E)] 
Ministry of Labour [Noti. No. WSU/10(1)2011/Changes in MAP/31406] 
Ministry of Labour [Noti. No. WSU/Claim Form/Revenue Stamp/9962] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001289940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001289940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001289941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001298334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001298334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001298335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001314984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001318735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001164117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001164120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001164120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001504890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001462792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001575142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001571809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001584597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001592269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001610820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001613303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001615487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001615487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001615488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001610821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001610821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001562912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002226425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001473755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001473755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001395722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001395722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002998313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002998314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003001984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003001984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002998315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002998316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002998317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002998318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002998319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002998320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002998321


 - 79 - 

© EBC Publishing Pvt Ltd 

Ministry of Labour [Noti. No. Pension.1/7(1)96/Forms/7869] 
Ministry of Labour [Noti. No. Pension.I/7(1)96/Forms/7429] 
Ministry of Labour [Noti. No. R-I/Introduction of ECR 2.0/2016/633/236/7] 
Ministry of Labour [Noti. No. WSU/10(1)2011/Changes in MAP/13202] 
Ministry of Labour [Noti. No. C-Ex/Ex-Return/2013/Vol. II/15920] 
Ministry of Labour [Noti. No. C-I/3(19)2016/Clarification/ECR/7357] 
Ministry of Labour [Noti. No. Exem/Misc./CBT-Item/2013/Vol-II/32894] 
Ministry of Labour [File No. R 1/CDAC/Aadhar/2014/Vol. II/5498] 
Ministry of Labour [Noti. No. Invest.I/3(2)133/ROI/2015-16] 
Ministry of Labour [Noti. No. NDC/ECR REJECT/2017/2504] 
Ministry of Labour [Press Information Bureau 02-08-2017] 
Ministry of Labour [Noti. No. WSU/10(1)2011/Changes in MAP/13172] 
Ministry of Labour [Noti. No. WSU/10(1)2011/Changes in MAP/13172(1)] 
Ministry of Labour [Noti. No. C-I/1(112)2017/Tech Mahindra Ref. 22486] 
Ministry of Labour [Noti. No. Invest.I/CBT Agenda/ROI/2017-18/4153] 
Ministry of Labour [Noti. No. Inves.I/3(2)133/ROI/2018-19/5519] 
Ministry of Labour [Noti. No. Pension/12/33/EPS Amendment/96 Vol. II/1946] 
Ministry of Labour [Noti. No. C-I/Misc./2019-20/Vol. II/Part] 
Ministry of Labour [Noti. No. C-I/Misc./2019-20/Vol. II./Part./9] 
Ministry of Labour [Noti. No. C-I/Misc./2020-2021/Vol. II/Pt] 
Ministry of Labour [Noti. No. C-II/20/76/Misc./2020/CBE/TN/1027] 
Ministry of Labour [Noti. No. EDLI/3(39)SOM/2020/246] 
Ministry of Labour [Noti. No. NDC/13(12)2019/Auto Settlement/29] 
Ministry of Labour [Press Release 06-05-2020] 
Ministry of Labour [Noti. No. WSU/37(1)2019/DOB] 
Ministry of Labour [Noti. No. C-I/011(16)2020-21/ABRY/1179] 
Ministry of Labour [Noti. No. INV-11/1/2020-INV/2025] 
Ministry of Personnel Public Grievances and Pensions [F. No. 12/4/2020-JCA] 
Ministry of Social Justice and Empowerment [Extension of tenure of the Commission set up under the 

Commissions of Inquiry Act 1952 Noti. No. S.O. 5000(E)] 
Securities and Exchange Board of India [PR No. 68/2025] 
Securities and Exchange Board of India [PR No. 69/2025] 

  
State Rules   [17] 

Bihar Sugarcane Service (Recruitment and Service-Conditions) Rules, 2016 
Delhi Special Marriage Rules, 1956 
Contract Labour (Regulation and Abolition) (Gujarat) (Amendment) Rules, 2020 
Payment of Gratuity (Gujarat) (Amendment) Rules, 2021 
Ease of Compliance to Maintain Registers under various Labour Laws (Gujarat) Rules, 2017 
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Gujarat State Judicial Service (2nd Amendment) Rules, 2025 
Karnataka Government (Transaction of Business) (Amendment) Rules, 2025 
Building and other Construction Workers (Regulation of Employment and Conditions of Service), 

Karnataka Rules, 2006 
Karnataka Goods and Services Tax (Fifth Amendment) Rules, 2025 
Kerala Municipality (Property Tax, Service Cess and Surcharge) Rules, 2011 
Bombay State Reserve Police Force (Amendment) Rules, 2025 
Rajasthan Land Revenue (Allotment of Land for setting up of Power Plant based on Renewable 

Energy Sources) Rules, 2007 
Tripura Ease of Compliance to Maintain Registers under various Labour Laws Rules, 2019 
Tripura Shops and Establishments (Sixth Amendment) Rules, 2019 
Tripura Factories (Eighth Amendment) Rules, 2020 
Tripura Factories (Ninth Amendment) Rules, 2020 
Tripura Factories (Sixth Amendment) Rules, 2019 

  
Foreign Act   [4] 

Finance Act, 2021 
Taxation Laws (Amendment) Bill, 2021 
Finance Bill, 2022 
Finance Bill, 2023 
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